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392/2016

925/2016

.C 3107/2011
.A 11015/2011

.C 1680/2011
.A 6113/2011

.C 2073/2011
.A 7519/2011

.C 3474/2016
A 14666/2016

.C 2450/2010

C 2004/2009
.A 14768/2016

COURT NO. 1

PRONOUNCEMENT OF JUDGMENT (APPLT.

HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE G.S.SISTANI

AJAY BIND
VS. STATE NCT OF DELHI

SHANKAR BIND & ANR
VS. STATE NCT OF DELHI

COURT NO. 22

SACHIN AGARWAL
AASHAA TIWARI

DR. CHAUDHARY SHAMSUDDIN,
AASHAA TIWARI

HON'BLE MS. JUSTICE MUKTA GUPTA

DEEPIKA MURTY & ANR.
VS. STATE OF NCT OF
DELHI & ORS.

ARGHYA GANGULY
VS. STATE NCT OF DELHI
& ANR.

VIKAS SINGH

VS. STATE OF NCT & ORS.

SMT RANI KAPOOR
VS. M/S SILVERMOUNT

SUNIL SHETTY CHAIRMAN
POPCORN ENTERTAINMENT
P. LTD.

VS. PURAN CHAUHAN & ANR.

MUKESH KUMAR
VS. MANORANJAN & ORS.

SHANTANANU SINGH
SAPAN BISWAJIT MEITEI
ASHOK K. GARG

AJAY SAROYA

R.K. HANDOO, YOGINDER HANDOO
SANGAM KUMAR, RAJNI GUPTA
AJAY SAROYA

R.K. HANDOO, YOGINDER HANDOO
SANGAM KUMAR, ASHOK K. GARG
AJAY SAROYA

SERMON RAWAT, SHIVANG RAWAT
JAGMEET RANDHAWA

J.P. DHANDA, N.S. USMANI
RAM LAL
MEENAKSHI CHAUHAN

PETITIONER IN PERSON

SANJAY JAIN, SHARAT KAPOOR
RAHUL JAIN, RUCHI JAIN
SARFARAZ AHMAD, AASTHA JAIN
TANI KALRA, RAVI NAYAK

JURISDICTION)
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COURT NO.20

PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

HON'BLE MR. JUSTICE SANJEEV SACHDEVA

1. W.P.(C) 879/2017 AMITA GIRI

VS. LT. GOVERNOR AND ANR.

2. W.P.(C) 684/2017 RANINGLIU RIAMEI
VS. UNION OF INDIA & ANR

HIGH COURT OF DELHI
06TH JULY,2017

ANKUR CHIBBER
JYOTI TANEJA, HAMMAD KHAN,

RAJESH GOGNA

GIRISH SHARMA,
ANIL SONI, NAGINDER BENIPAL

REGISTRAR (LISTING)



07.07.2017 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 21 (0S - B)
HON'BLE MR. JUSTICE JAYANT NATH

AT 10.30 A.M.

22. O.M.P. (COMM) 240/2017 JAYCON INFRASTRUCTURE LIMITED KESHAV DAYAL, GEETA MEHROTRA
Vs. SOMA ENTERPRISE LIMITED

23. O.M.P.(I) (COMM.) 242/2016 V.K. SOOD ENGINEERS AND ANUSUYA SALWAN, ABHISHEK
CONTRACTORS PUDIR, GEETANJALI MOHAN

Vs. NORTHERN RAILWAYS
Kodokokok ok
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